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NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 14.11.2019 (THURSDAY) 

COURT - II 

10: 40 AM 

 

In the court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, Member 

(Technical). 

For Admission (After Notice) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 161 of 

2019 

 

Muthoot Finance Ltd. 

Vs. 

Southern Investments Pvt. Ltd.& Ors. 

Priyanka Ghorawat Arshit Anmol-R1 

Ishaan George 

(R2), 

Goutham 

Shivshankar (R3) 

2.  Comp. App. (AT) 

(Ins) No. 558 of 

2019 

 

Shyam Sunder Bhatiya 

Vs. 

Khozim Yusuf Nagarwala & Anr. 

Swaroop George  Gautam Singh-R1 

Amol Vyas-R2 

3.  Comp. App. (AT) 

(Ins) No. 623 of 

2019 

 

D. Sathish Babu 

Vs. 

Optiemus Infracom Ltd. & Anr. 

Swati Bansal Mudit Sharma-R1 

Ajay Kuma Jain-

RP 

4.  Comp. App. (AT) 

(Ins) No. 839 of 

2019  

 

Babasaheb Sawalaram Chaware 

Vs. 

Punjab National  Bank & Anr. 

Vijay kumar  P.B.A. Srinivasan 

5.  Comp. App. (AT) 

(Ins) No. 1042 of 

2019 

 

Jindal Stainless Ltd. 

Vs. 

Cosmic Ferro Alloys Ltd & Ors.  

Tushita Ghosh Misha 

6.  Comp. App. (AT) 

(Ins) No. 706 of 

2019 

Forech India Pvt. Ltd. 

Vs. 

Tecpro Systems Ltd & Ors. 

With 

Arvind Kumar  S.K. Sharma 

7.  Comp. App (AT) 

(Ins) No. 758 of 

2019 

Tecpro Employees Welfare Association. 

Vs. 

Venkatesan Sankaranarayanan (IRP) & 

Ors. 

 

Ashish Kumar 

Upadhyay 

Sabhya Choudhary 

8.  Comp. App. (AT) 

(Ins) No. 741 of 

2019 

Sajeve Bhushan Deora. 

Vs. 

Axis Bank Ltd & Ors. 

Arunima 

Bhattacharjee 

Yugank Goel-R1& 

R2 

Saurabh Chadda-

R3 

9.  Comp. App. (AT) 

(Ins) No. 747 of 

2019 

Todi Investors (India) Pvt. Ltd. 

Vs. 

Allahabad Bank & Ors. 

 

Dhruv Surana, 

Ravina Sharma 

Hemant Dixit-R1 

Kanishk Kheta-R2 

Nipun Katyal-R3 

10.  Comp. App. (AT) 

(Ins) No. 887 of 

2019 

 

Edelweiss Asset Reconstruction 

Company Ltd. 

Vs. 

Sai Regency Power Corporation Pvt. Ltd 

& Anr. 

Arun Krishnan Manish K. Jha 
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11.  Comp. App (AT) 

(Ins) No. 952 of 

2019 

 

M.S. Jain. 

Vs. 

TVG Ltd & Anr. 

Ravi Raghunath Mohit Singh 
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